(b) w&mlm in. v:ew‘of the g owum ahur-

tiu of iron and steel, Government prupose '

‘to expedite thn proposal'* R

" THE MINISTER OF STATE IN THE

MINISTRY OF STEEL AND MINES
{SHRI SHAHNAWA?I KHAN): (a) and
{bi. The question presumably. refers to the
proposal of the Andhra Pradesh Industial
‘Development Corporation to set up a Demo
nstration Plant at Khammm for the

production of 30 000 tonnes of Snon-e iron

per annum. This is under consideration.
Aerial Survey of Hard Rock

2527, SHRI HARI KSHORE SINGH :
Will the Minister of STEEL AND MINES
be pleased to state :

(&) the achievement so far made in
regard to the operating of hard rock in the
country; and

(b) whether Government propose to
undertake any aerial survey with the colla-
boration of som= foréign country and if so,
the name of such foreign couniry and the
terms thercof ?

. THE M!NISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN):(a) The
ground follow up work carried out on the
acroanomaly intercepts thrown up by

‘Operation Ha;drock® have resulted in the

emergence of two copper prospects in Raja-

sthan -and one in Bihar and two prospects

of lead z'n¢ mine-alisation one each in
Rajasthan and Andhra Pradesh. Demled
jnvestiations -are in progress
thcir cmnmercial ' posibilities.

(b) Another p:ozramme cf multi ins~
':m.vmem alfborne geophysical sirveys was
" faimched in Joang; 1974, in colllbmat on
“ with BUREAU DE RECHERCHES GEOLO-
. ‘GIQUES AND MINIERES, (BRGM), Paris,
a - French Government. ‘organisati . Under
ithis 'programme, selected aireas In - Rajes-

: neaﬂy ldl.ﬂﬂﬂ hm km,.
. v-‘;ut ‘been comp'eted and 3mund follow upﬁ
- work will commence " shortly. There: igno:
proposal befoi¢:the Government at present, |
‘for any other: uml sumy in collaboratwn_ .

to BMSS

The: umy m o

with any foretsn nounuy. .
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e, smu B! v NAIK : Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to- state :

) (,a) wh:thcr Government are aware of
m_ﬂprwﬁces like jobbery which are ram.
..vpmt in organised sectors of employment
L. Hike schools,” colleges and eoonom:c bodnes
O llke co-opemtwer

. .".(b}: whether any investigation has been

: _‘Imu!e or caused. by Government into the
P ‘malpractices in regard ' to cmployment inclu-
g dmg recnmment :

,<_-,-'._(c) the steps Goveroment - propose te

ialce ‘1o rationalise these procedures to

_Y]nﬁ'ord -equality of opportunity for all the

cnizgm in the country and to prevent such
*"malpm;t ces, and .

d) “whether any - investigation team is

o necesmy

relatiugto emp!amat ,under ‘Govérnment .

are {ooktd ’Imo and -muon Mk#n

(b) to (d) DOIIO! lﬁsﬁ, .

Perloll of mmng fot gemu
onmnl aﬂet _registra-
llens with Enploymvm

Em .

'SHR1B. V. mm; wm~

the '
Minister of LABOUR AND REHABILI-
TATION be pleaned \o sta‘er - ‘

.254"!.

. (a) the average number of years that an
uneémployed persofl has to wait on the ‘

- register of District Employment Exchange
" before he finds a job; and

(b) whether this waiting period has been
lengthening or shortening in the past three
years ?

THE MINISTER OF LABOUR AND
REHAB!LYTATION {(SHKIR. K. KHADIL-
KAR) : (a) and (b), The information sonaht ‘
for is not avan!able ‘However, the avaitable
information relating to the numbers and
period for which job seekers have been on
the Live Register of the Employment

e Wﬁﬁd lobe appointed in. this connec- Exchanges is given in the statement
S_’mremem

Number on Live Register accordmg to period
(as at the end of Septembei of each year)

Less than I year cr . 2 years “Tyeas
one year, more but or more or more. "
: less than but less A

2 years. than

3 years.
2 3 4 s 6

21,01,560 7,28,471 3,46,084 2,49,123 3428, zs's
24,271,936 8,52.644 418,458 287,83 '-'3986,2!!
KA 1438 S8 o sanam ,49,:&.123






